OIH
GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
UNSTARRED QUESTION NO. 2912
TO BE ANSWERED ON 22.03.2021

Periodic monitoring of pollution
2912 . SMT. KANTA KARDAM:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) whether Government or any of its agencies are conducting periodic tests of pollution
levels across various States of the country, including Uttar Pradesh;

(b) if so, the details thereof during the last four years, State-wise;

(c¢) whether Government has set up a pollution standard for the cities in the country;

(d) ifso, the details thereof; and

(e) the steps taken by Government to make the cities pollution free in the country?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI BABUL SUPRIYO)

(a)& (b) Central Pollution Control Board (CPCB) along with State Pollution Control Boards
(SPCBs) and Pollution Control Committees (PCCs) is monitoring ambient air quality at 805
locations covering 344 cities/towns in 28 States and 6 Union Territories across the country by
manual monitoring under National Ambient Air Quality Monitoring Programme (NAMP)
and at 265 locations covering 136 cities/towns in 21 States and 2 Union Territories across the
country by real-time monitoring under Continuous Ambient Air Quality Monitoring System
(CAAQMS). The state of Uttar Pradesh has 78 manual stations and 27 real-time stations.
State-wise details is enclosed at Annexure I. Details of air quality status of cities are as
below:

Year | Number of city exceeds Stipulated Standard
NO, PM PM; 5

2016 23 195 31

2017 27 215 32

2018 34 231 47

2019 30 251 40

CPCB in association with SPCBs and PCCs under National Water Quality
Monitoring Programme (NWMP) is monitoring water quality at 4111 locations including UP
State in the country.

Water quality data of 521 rivers monitored during the period 2016 to 2018 reveals

that there are 351 polluted river stretches on 323 rivers based on exceedance of Bathing
Water Quality Criteria parameter of BOD (exceeding 3 mg/l). State-wise number of 351

131



Polluted river stretches is at Annexure II. Details of polluted river stretches identified in
Uttar Pradesh is at Annexure III.

(c) to (e) The Government has notified National Ambient Air Quality Standards vide Extra-
ordinary Part-II Section 3, sub section (ii), dated Nov 18, 2009.

The water quality of rivers is required to comply with Primary Water Quality Criteria
for Bathing notified under Environment (Protection) Amendment Rules, 1986. All the
industries are required to comply with General discharge standards and industry specific
effluent discharge standards as prescribed under the Environment (Protection) Rules, 1986.
The details of emission and discharge standard are available at www.cpcb.nic.in under sub-
link “Standard”

The initiatives taken by the Government to control of air pollution inter-alia include
introduction of BS-VI, expansion of Metro, operationalization of Eastern and Western
peripheral expressways, shifting of industries to PNG, waste processing plants, online round
the clock monitoring of red category industries, etc. The details of initiatives taken by
government to combat air pollution is at Annexure IV.

Other initiatives taken by the Government for prevention and control of water pollution are
as follows: -

» Govt. of India enacted Water (Prevention and Control of Pollution) Act, 1974 and various
provisions under Environment (Protection) Act, 1986.

» The CPCB along with SPCBs and PCC is implementing the provisions of both - Water
(Prevention and Control of Pollution) Act, 1974 & Environment (Protection) Act, 1986 to
prevent and control pollution of aquatic resources.

» Regulation of industrial Pollution is implemented through various provisions of Water
(Prevention and Control of Pollution) Act, 1974 under Consent mechanism by the
respective State Pollution Control Board (SPCB) and Pollution Control Committee (PCC).

» Online Continuous Effluent Monitoring Systems (OCEMS) are installed by the industrial
units in the country through directives issued by CPCB for getting real time information
on the effluent quality and non-complying unit were identified for follow-up inspections
and actions.

» Government of India stipulated General discharge standards and industry specific effluent
discharge standards under Environment (Protection) Rules, 1986 with an aim to prevent
pollution in the water bodies.

» Industrial estate and clusters numbering 100 were assessed in the country to assess
comprehensive Environmental Pollution Index in 2018. Based on CEPI score, the
critically polluted areas are identified to take necessary measures through time-targeted
Action Plans.

» CPCB communicated the ‘Guidelines for Idol Immersion’ to all SPCB/PCCs in which
roles of all the agencies including Local Bodies/ Authorities and State Pollution Control
Boards are specified.

okskokook
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ANNEXURE- I

ANNEXURE REFERRED IN REPLY TO THE RAJYA SABHA UNSTARRED
QUESTION NO. 2912 DUE FOR ANSWER ON 22.03.2021 REGARDING
“PERIODIC MONITORING OF POLLUTION " RAISED BY SMT. KANTA
KARDAM

Table - 1

Ambient Air Quality Monitoring Stations under National Ambient Air Quality
Monitoring Programme (NAMP) — manual stations

I\SI:;. States & UTs I\SI:) City/Town/Village N:t:ltli):;:f
1. Anantapur 4
2. Chitoor 5
3. Eluru 4
4. Guntur 4
5. Kadapa 5
6. Kakinada 4
7. Kurnool 4
| Andhra Pradesh | 8. Nellore 4
' (72) 9. Ongole 4
10. Rajahmundry/
Rajamahendravaram 4
11. Srikakulam 4
12. Tirupati 4
13. Vijaywada 9
14. Vishakhapatnam 9
15. Vizianagaram 4
) Arunachal 16. Itnagar 1
’ Pradesh (2) 17. Naharlagun 1
18. Bongaigaon 2
19. Daranga 1
20. Dibrugarh 1
21. Golaghat 1
22. Guwahati 6
23. Margherita 1
3. Assam (23) 24, Nagaon 1
25. Nalbari 1
26. North Lakhimpur 1
27. Silchar 2
28. Sivasagar 2
29. Tezpur 1
30. Tinsukia 3
31. Begusarai 1
32. Darbhanga 1
. 33. Gaya 1
4 Bihar (8) 34. Muzaffarpur 1
35. Patna 2
36. Rajgir 1
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1::;. States & UTs 1::) City/Town/Village N:t:ltli):;:f
37. Sasaram 1
5 Chandigarh 38.
' (UT) (5) Chandigarh 5
39. Bilaspur 1
40. Durg-Bhillainagar 4
6. Chattisgarh (13) | 41. Korba 3
42. Raigarh 3
43, Raipur 2
44. Baldevi (Dadra & Nagar
Dadra & Nagar .
i Haveli) 1
7. Haveli and. 45. Daman 2
Daman & Diu 46. Patlara (Daman) 1
Un (6) 47. Silvassa 2
8. Delhi (UT) (10) | 48. Delhi 10
49. Amona 1
50. Assanora 1
51. Bicholim 1
52. Codli 1
53. Cuncolim 1
54. Curchorem 1
55. Honda 1
56. Kundaim 1
57. Mapusa 1
9 Goa (18) 58. Margao 1
59. Mormugao 1
60. Panaji 1
61. Ponda 1
62. Sanguem 1
63. Tilamol 1
64. Tuem 1
65. Usgao 1
66. Vasco 1
67. Ahmedabad 9
68. Anklesvar 2
69. Jamnagar 1
10. Gujarat (24) 70. Rajkot 2
71. Surat 3
72. Vadodara 5
73. Vapi 2
74. Faridabad 2
11. Haryana (5) 75. Hissar 2
76. Yamunanagar 1
77. Baddi 3
78. Damtal 2
79. Dharamshala 2
Himachal 80. Gulaba 1
12. Pradesh (25) 81. Kala A.mb 2
82. Manali 2
83. Marhi 1
84. Nalagarh 1
85. Paonta Sahib 2
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1::;. States & UTs 1::) City/Town/Village N:t:ltli):;:f
86. Parwanoo 2
87. Shimla 2
88. Sunder Nagar 2
89. Una 2
90. Vashisht 1
Jammu & 91. Jammu 3
13. Kashmir (UT) | 92. Pulwama 1
(7 93, Srinagar 3
94. Barajamda 1
95. Dhanbad 3
96. Jamshedpur 2
14. Jharkhand (10) | 97. Jharia 1
98. Ranchi 1
99. Saraikela 1
100. Sindri 1
101. Bagalkote 1
102. Bangalore 9
103. Belgaum 1
104. Bidar 1
105. Bijapur 1
106. Chitradurga 1
107. Devanagere 3
108. Gulburga 1
109. Hassan 1
15| Kamataka G0) - 6™ b li-Dharwad 2
111. Karwar 1
112. Kolar 1
113. Mandya 1
114. Mangalore 1
115. Mysore 2
116. Raichur 1
117. Shimaga 1
118. Timukuru 1
119. Alappuzha 3
120. Kochi 8
121. Kollam 2
122. Kottayam 2
123. Kozhikode 2
16. Kerala (29) 124. Malapuram 2
125. Palakkad 1
126. Pathanamthitta 1
127. Thiruvananthapuram 4
128. Thissur 2
129. Wayanad 2
7 Lakshwadeep 130.
uT) (1) Kavaratti 1
131. Amlai 2
132. Bhopal 8
18. Madhyi IPradeSh 133. | Chhindwara 2
@0 134. Dewas 3
135. Gwalior 3
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1::;. States & UTs 1::) City/Town/Village N:t:ltli):;:f
136. Indore 3
137. Jabalpur 2
138. Katni 2
139. | Nagda 3
140. Prithampur 2
141. Sagar 2
142. Satna 2
143. Singrauli 3
144. Ujjain 4
145. Akola 3
146. Ambernath 1
147. Amravati 3
148. Aurangabad 4
149. Badlapur 1
150. Bhiwandi 3
151. Chandrapur 6
152. Dombivali 1
153. Jalgaon 3
154. Jalna 2
155. | Kolhapur 3
156. Latur 3
157. Lote 2
19. Mah"ggsma 158. | Mahad 3
(80) 159. Mumbai 3
160. Nagpur 7
161. | Nanded 3
162. Nashik 4
163. Navi Mumbai 6
164. Pimpri-Chinchwad 1
165. Pune 3
166. Roha 2
167. Sangli 3
168. Solapur 2
169. Tarapur 3
170. Thane 3
171. Ulhasnagar 2
20. Manipur (1) 172. Imphal 1
173. Byrnihat 1
174. Dawki 1
175. Khliehriat 1
21. Meghalaya (10) | 176. Nongstoin 1
177. Shillong 4
178. Tura 1
179. Umiam / Umsning 1
180. Aizawl 5
. 181. Champhai 2
22. Mizoram (11) T Kolasib 7
183. Lunglei 2
184. Dimapur 7
23. Nagaland (9) 185, Kohima >
24. Odisha (38) 186. Angul 2
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1::;. States & UTs 1::) City/Town/Village N:t:ltli):;:f
187. Balasore 3
188. Berhampur 1
189. Bhubneshwar 6
190. Bonaigarh 1
191. Cuttack 3
192. Jharsuguda 3
193. Kalinga Nagar 3
194. Konark 1
195. Paradeep 3
196. Puri 2
197. Rajgangpur 1
198. Rayagada 2
199. Rourkela 4
200. Sambalpur 1
201. Talcher 2

)5 Puducherry 202. | Karaikal 3

' (UT) (6) 203. | Puducherry 3
204. Aligarh (Jagraon) 1
205. Amritsar 2
206. AspalKhurd (Tapa) 1
207. Bara Pind (Goraya) 1
208. Bhatinda 1
209. Binjon (Garshankar) 1
210. Bishanpura (Payal) 1
211. Changal (Sangrur) 1
212. Chowkimann (Jagraon) 1
213. Dera Baba Nanak 1
214. DeraBassi 2
215. Fatehpur (Samana) 1
216. Gobindgarh 3
217. Guru Ki Dhab

(Kotkapura) 1
218. JaitoSarja (Batala) 1

2. Punjab (47) 2109. Jalandhar 4
220. Khanna 2
221. Kharaori (Sirhind) 1
222. Kotladoom (Ajnala) 1
223. LakhokeBehram

(Ferozpur) 1
224. Ludhiana 4
225. MrarKalan (Muktsar) 1
226. Mukandpur

(Nawashahar) 1
227. Mureedke (Batala) 1
228. Naudhrani (Malerkotla) 1
229. NayaNangal 2
230. Patiala 2
231. Peer Mohammad

(Jalalabad) 1
232. Poohli (Bhatinda) 1
233. QilaBharian (Sangrur) 1
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1::;. States & UTs 1::) City/Town/Village N:t:ltli):;:f
234. Rakhra (Patiala) 1
235. Rohila (Samrala) 1
236. Subanpur (Dhilwan) 1
237. Tirathpur (Amritsar I) 1
238. Alwar 3
239. Bharatpur 3
240. | Bhiwadi 3
. 241. Chittorgarh 3
27. Rajasthan (39) Y5} Taipur 9
243, Jodhpur 9
244, Kota 6
245. Udaipur 3
246. Chungthang 1
247. Gangtok 2
248. Mangan 1
28. Sikim (9) || ey 1
250. Pelling 1
251. Rangpo 1
252. Ravangla 1
253. Singtam 1
254. Chennai 11
255. Coimbatore 3
256. Cuddalore 3
. 257. Madurai 3
20. Tamilnadu (31) 758, Mottur 7
259. Salem 1
260. | Trichy 5
261. Tuticorin 3
262. | Adilabad 1
263. Hyderabad 10
264. Karimnagar 1
265. Khammam 2
266. Kothur 1
30. Telangana (25) | 267. Nalgonda 2
268. Nizamabad 1
269. Patencheru 1
270. Ramagundam 1
271. Sangareddy 3
272. Warangal 2
31. Tripura (2) 273. Agartala 2
274. Agra 6
275. Allahabad 5
276. Anpara 2
2717. Baghpat 2
278. Bareily 2
R ;)gad“h 279. | Firozabad 3
(78) 280. Gajraula 2
281. Ghaziabad 4
282. Gorakpur 3
283. Greater Noida 2
284. Hapur 2
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1::;. States & UTs 1::) City/Town/Village N:t:ltli):;:f
285. Jhansi 2
286. Kanpur 9
287. Khurja 2
288. Lucknow 8
289. Mathura 2
290. Meerut 2
291. Moradabad 2
292. Muzaffarnagar 2
293. Noida 4
294. Raebareli 3
295. Saharanpur 2
296. Unnao 2
297. Varanasi 5
298. Dehradun 3
299. Haldwani 1

33. | Uttarakhand (8) oo | Haridwar 1
301. Kashipur 1
302. Rishikesh 1
303. Rudrapur 1
304. | Alipurduar 3
305. Amtala 1
306. Asansol 3
307. Baharampur 1
308. Balurghat 1
309. Bankura 1
310. Barasat 1
311. Bardhaman 1
312. Barrackpore 3
313. Baruipur 1
314. Bolpur 1
315. Chinsura 1
316. Coochbehar 2
317. Dankuni 1
318. Darjeeling 1

34 West Bengal 319. Durgapur 4

' (82) 320. Ghatal 1
321. Haldia 4
322. Howrah 4
323. Jalpaiguri 1
324. Jhargram 1
325. Kalimpong 1
326. Kalyani 1
327. Kharagpur 1
328. Kolkata 21
329. Krishnanagar 1
330. Madhyamgram 1
331. Malda 1
332. Medinipur 1
333. Purulia 1
334. Raigunj 1
335. Rampurhat 1
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1::)'. States & UTs 1::) City/Town/Village N:t:ltli)(TZSOf
336. Ranaghat 1
337. Raniganj 3
338. | Rishra 1
339. | Sankrail 4
340. | Siliguri 1
341. | Suri !
342, | Tamluk 1
343. | Tribeni 1
344. | Uluberia 1
ZSUS;:t:Sj g 344 Cities 805 Stations

NB. Village names with tehsil in parentheses under City / town / village are rural stations.

Ambient Air Quality Monitoring Stations under Continuous Ambient Air Quality

Table — 2

Monitoring System (CAAQMS) — real-time stations
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S.No.

State/UTs

S.No.

City/Town

No. of stations

33.

Mandikhera

1

34.

Manesar

35.

Narnaul

36.

Palwal

37.

Panchkula

38.

Panipat

39.

Rohtak

40.

Sirsa

41.

Sonipat

42.

Yamuna Nagar

Jharkhand

43.

Jorapokhar

Karnataka

44

Bagalkot
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45.

Bengaluru

—_
(=]

46.

Chamarajanagar

47.

Chikkaballapur

48.

Chikkamagaluru

49.

Hubballi

50.

Kalaburagi

51.

Koppal

52.

Madikeri

53.

Mysuru

54.

Raichur

55.

Ramanagara

56.

Shivamogga

57.

Vijayapura

58.

Yadgir

U (USRI VN U UG U (U VNI (U VN (U U NN

10

Kerala

59.

Eloor

60.

Ernakulam

61.

Kannur

62.

Kochi

63.

Kollam

64.

Kozhikode

65.

Thiruvananthapuram

66.

Thrissur

11

Madhya
Pradesh

67.

Bhopal

68.

Damoh

69.

Dewas

70.

Gwalior

71.

Indore

72.

Jabalpur

73.

Katni

74.

Maihar

75.

Mandideep

76.

Pithampur

77.

Ratlam

78.

Sagar

79.

Satna

80.

Singrauli

81.

Ujjain

12

Maharashtra

82.

Aurangabad

83.

Chandrapur

84.

Kalyan
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85.

Mumbai

e}
S

86.

Nagpur

87.

Nashik

88.

Navi Mumbai

89.

Pune

90.

Solapur
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S.No.

State/UTs

S.No.

City/Town

No. of stations

91.

Thane

1

13

Meghalaya

92.

Shillong

14

Mizoram

93.

Aizawl

15

Nagaland

94.

Kohima

16

Odisha

95.

Brajrajnagar

96.

Talcher

17

Punjab

97.

Amritsar

98.

Bathinda

99

Jalandhar

100

Khanna

101

Ludhiana

102

MandiGobindgarh

103

Patiala

104

Rupnagar

18

Rajasthan

105

Alwar

106

Ajmer

107

Bhiwadi

10§

Jaipur

109

Jodhpur

110

Kota

111

Pali

112

Udaipur

19

Tamil Nadu

113

Chennai

114

Coimbatore

115

Thoothukudi

20

Telangana

116

Hyderabad

21

Tripura

117

Agartala

22

Uttar Pradesh

11§

Agra

119

Baghpat

120

Bulandshahr

121

Ghaziabad

122

Greater Noida

123

Hapur

124

Kanpur

125

Lucknow

126

Meerut

127

Moradabad

12§

Muzaffarnagar

129

Noida

130

Varanasi

23

West Bengal

131

Asanol

132

Durgapur

133

Haldia

134

Howrah

135

Kolkata

136

Siliguri
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21 States & 2
UTs

136 cities

265 stations
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ANNEXURE- 11

ANNEXURE REFERRED IN REPLY TO THE RAJYA SABHA UNSTARRED
QUESTION NO. 2912 DUE FOR ANSWER ON 22.03.2021 REGARDING
“PERIODIC MONITORING OF POLLUTION " RAISED BY SMT. KANTA

KARDAM
State-wise number of Polluted River Stretches
Number of stretches
STATE/ UT identified
Andhra pradesh 5
Assam 44
Bihar 6
Chhattisgarh 5
Daman, Diu And Dadra Nagar
Haveli 1
Delhi 1
Goa 11
Gujarat 20
Haryana 2
Himachal Pradesh 7
Jammu & Kashmir 9
Jharkhand 7
Karnataka 17
Kerala 21
Madhya Pradesh 22
Maharashtra 53
Manipur 9
Meghalaya 7
Mizoram 9
Nagaland 6
Odisha 19
Puducherry 2
Punjab 4
Rajasthan 2
Sikkim 4
Tamil Nadu 6
Telangana 8
Tripura 6
Uttar Pradesh 12
Uttarakhand 9
West Bengal 17
Total 351
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ANNEXURE REFERRED IN

ANNEXURE III

REPLY TO THE RAJYA SABHA UNSTARRED

QUESTION NO. 2912 DUE FOR ANSWER ON 22.03.2021 REGARDING

“PERIODIC MONITORING OF POLLUTION "

RAISED BY SMT. KANTA

KARDAM
Polluted River Stretches in Uttar Pradesh
NSO River Stretch identified Priority
1. Betwa Hamirpur to Wagpura \Y
2. Ganga Kannauj to Varanasi 1\%
3. Ghaghara Barhalganj to Deoria \%
4. Gomti Sitapur to Varanasi 111
5. Hindon Saharanpur to Ghaziabad 1
6. Kalinadi Muzaftar Nagar to Gulaothi Town I
7. Ramganga Muradabad to Kannauj 1\%
8. Rapti Domingarh to Rajghat \Y
0. Sai Unnao to Jaunpur \Y
10. Saryu Ayodhya to Elafatganj \
11. Varuna Rameshwar to Conf With Ganga, Varanasi I
Asgarpur to Etawah
12. | Yamuna Shahpur to Allahabad (Balua Ghat) I
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ANNEXURE -1V

ANNEXURE REFERRED IN REPLY TO THE RAJYA SABHA UNSTARRED
QUESTION NO. 2912 DUE FOR ANSWER ON 22.03.2021 REGARDING
“PERIODIC MONITORING OF POLLUTION " RAISED BY SMT. KANTA
KARDAM

S e

ii.

il.

iv.

CENTRAL GOVERNMENT INITIATIVES TO COMBAT AIR POLLUTION

Vehicular Pollution Control

Leapfrogging from BS-IV to BS-VI norms for fuel and vehicles since April, 2020.

Network of Metro rails for public transport are enhanced and more cities are covered.

Development of Expressway and Highways are also reducing the fuel consumption and
pollution.

Introduction of cleaner/alternate fuels like CNG, LPG, ethanol blending in petrol.

Faster Adoption and Manufacturing of Electric Vehicles (FAME) -2 scheme has been
rolled out

Permit requirement for electric vehicles has been exempted.

Promotion of public transport and improvements in roads and building of more bridges

to ease congestion on roads.

Industrial Pollution Control

Stringent emission norms for Coal based Thermal Power Plants (TPPs).

Pet coke and furnace oil have been banned as fuel in Delhi and NCR States.
Industrial units shifting to PNG.

Installation of on-line continuous monitoring devices in highly polluting industries.
Shifting of Brick kilns to zig-zag technology for reduction of pollution

Waste Management

Notifications of 6 waste management rules covering solid waste, plastic waste, e-
waste, bio-medical waste, C&D waste and hazardous waste.

Setting up infrastructure such ass waste processing plants.

Extended Producer Responsibility (EPR) for plastic and e-waste management.

Ban on burning of biomass/garbage.

Crop Residue Management

Under Central Sector Scheme on ‘Promotion of Agricultural Mechanization for in-situ
management of Crop Residue in the States of Punjab, Haryana, Uttar Pradesh and NCT
of Delhi’, agricultural machines and equipment for in-situ crop residue management are
promoted with 50% subsidy to the individual farmers and 80% subsidy for establishment
of Custom Hiring Centres.

Monitoring of Air Quality

Expansion of air quality monitoring network under National Air Quality Monitoring
Programme (NAMP)

Implementation of Air Quality Early Warning System for Delhi. The system provides
alerts for taking timely actions.
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vi.

vii.

Allocation of funds
% 336.8 crores have been sanctioned to non-attainment cities under NCAP for initiating
actions such as expansion of monitoring network, construction and demolition waste
management facilities, non-motorised transport infrastructure, green buffers, mechanical
street sweepers, composting units etc.
%2200 crores have been released in the Budget of FY 2020-21 to tackle the burgeoning
problem of air pollution. Further, an amount of 2,217 crores has been allocated for 42
urban centres with a million-plus population in this budget for improvement of air
quality.
%7365.82 Crores was allocated for Solid Waste Management under Urban Swachh
Bharat Mission from 2014-2019.
Under Atal Mission for Rejuvenation and Urban Transformation (AMRUT) scheme
%1436 Crore have been allocated for non-motorised urban transport and X. 1768 Crores
for green spaces and parks for five years from FY2015-16 to FY2019-20.
A provision of X1,41,678 crores over a period of 5 years from 2021-2026 has been made
for Urban Swachh Bharat Mission 2.0 with a focus on air pollution reduction by
effectively managing waste from construction-and-demolition activities and bio-
remediation of all legacy dump sites.
R 1726.67 crores have been released for crop residue management in the States of
Punjab, Haryana, Uttar Pradesh and NCT of Delhi, during the year 2018-21.

Public Participation

This Ministry has an ongoing Environment Education, Awareness and among all
sections of the society, especially school and college level students and to mobilize
people’s participation for conservation of environment.

The Green Good Deeds (GGDs), a social movement, is one of the components of the
scheme aimed to inculcate green good habits and behaviour among all sections of the
society to take green social responsibility such as minimizing the use of single-use
plastic, celebrating Green Diwali, use of public transport, avoid personal car and
promoting car pool, regular check-ups to get Pollution Control Certificate (PUC), save
electricity, save water, avoid congested lanes etc. The detailed suggestive list of good
deeds is available at http://164.100.160.232/sbhb/GoodDeeds.aspx
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